RAJASTHAN HIGH COURT, JODHP

No. RHC/Exam.Cell/2014/252

It is to notify all concerned that the Model Answer Keys of question papers

of all the series i.e.

Recruitment in the Civil Judge Cadre, 2013 held on 23.03.2014 are being

published as under:

V)

NOTICE

Date:24.03.2014

A,B,C & D regarding Preliminary Examination for

1. Model Answer Key of Question Paper Booklet (Series 'A")

Question Question
Nos. Answers Nos. Answers

1 (3) 51 (4)
2 (4) 52 (3)
3 (1) 53 (3)
4 (2) 54 (1)
5 4) 55 (4)
6 (3) 56 (3)
7 (3) 57 (4)
8 (1) 58 (3)
9 (1) 59 (1)
10 (4) 60 (2)
11 (1) 61 (3)
12 (2) 62 (2)
13 (2) 63 (1)
14 (2) 64 (3)
15 (3) 65 (3)
16 (4) 66 (4)
17 (3) 67 (3)
18 (4) 68 (3)
19 (3) 69 (1)
20 (2) 70 (1)
21 (4) 71 (3)
22 (3) 72 (2)
23 (2) 73 (2)
24 (2) 74 (3)
25 (3) 75 (2)
26 (2) 76 (2)
27 (1) 77 (4)
28 (1) 78 3)
29 (1) 79 3)
30 (4) 80 (3)
31 (4) 81 (2)
32 (1) 82 (2)
33 (3) 83 (3)
34 (3) 84 (2)
35 (4) 85 (4)
36 (3) 86 (3)
37 (4) 87 (2)
38 (1) 88 (1)
39 (2) 89 (1)
40 (2) 90 (2)
41 (2) 91 (4)
42 (2) 92 (4)
43 4) 93 (4)
44 (4) 94 (3)
45 (4) 95 (3)
46 (2) 96 (1)
47 (3) 97 (1)
48 (3) 98 (3)
49 4) 99 (3)
50 (4) 100 (2)




Model Answer Key of Question Paper Booklet (Series 'B'")

Answers

Question
Nos

51

52
53
54
55
56

57
58
59
60
61

62
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67
68
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70

71
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77
78

79

80

81

82
83
84
85

86
87
88
89

90
91

92
93
94
95
96

97
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99

100

Answers

Question
Nos

10
11
12
13
14
15
16

17
18
19
20
21

22
23
24
25
26
27
28
29
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34

35
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50

2.



Model Answer Key of Question Paper Booklet (Series 'C")

Answers

Question
Nos

51

52
53
54
55
56

57
58
59
60
61

62
63
64
65
66
67
68
69
70

71

72
73
74
75

76

77
78

79

80

81

82
83
84
85

86

87
88
89

90
91

92

93
94
95
96
97
98

99

100

Answers

Question
Nos

10

11

12
13
14
15

16
17
18
19
20
21

22
23
24
25

26
27
28
29
30

31

32

33
34

35

36
37

38
39

40
41

42

43
44
45
46
47
48
49
50
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4. Model Answer Key of Question Paper Booklet (Series 'D')

Question Question
Nos. Answers Nos. Answers

1 (1) 51 (1)
2 (4) 52 (3)
3 (3) 53 (3)
4 (3) 54 (4)
5 (4) 55 (4)
6 (2) 56 (4)
7 (1) 57 (3)
8 (1) 58 (3)
9 (3) 59 (1)
10 (1) 60 (2)
11 (4) 61 (3)
12 (2) 62 (2)
13 (2) 63 (1)
14 (3) 64 (3)
15 (2) 65 (3)
16 (2) 66 (3)
17 (3) 67 (4)
18 (4) 68 (3)
19 (2) 69 (1)
20 (3) 70 (1)
21 (3) 71 (4)
22 4) 72 (2)
23 4) 73 (3)
24 (3) 74 (2)
25 (2) 75 (2)
26 (1) 76 (3)
27 1) 77 (3)
28 (2) 78 (3)
29 (4) 79 (4)
30 (4) 80 (2)
31 1) 81 (2)
32 4) 82 (3)
33 (3) 83 (2)
34 (3) 84 (2)
35 (1) 85 (3)
36 (3) 86 (4)
37 (2) 87 (4)
38 (4) 88 (2)
39 (4) 89 (1)
40 (4) 90 (1)
41 (2) 91 (2)
42 (2) 92 (3)
43 (2) 93 (3)
44 (2) 94 (4)
45 (1) 95 (1)
46 4) 96 (3)
47 (3) 97 (3)
48 (4) 98 (1)
49 (3) 99 (2)
50 (4) 100 (3)

Any of the candidates who has objection regarding the answer(s)
mentioned in Answer Keys, may send his/her representation along with the
authentic proof per e-mail to Registrar Examination at rhcexam-rj@nic.in up to
11:59 p.m. of 02.04.2014. Objections received thereafter shall not be
entertained.

The final Answer Keys and result will be published on the official website of
this court after due consideration of objections received, if any. M

REGISTRAR (EXAMINATION)



